
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :14-02-2022 
 

Date : 14.02.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of 

the 

Applica

nt 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Other 

Docum

ent 

Deal

ing  

Sect

ion 

Se

at 

1 

4774

/202

2 

14.02.

2022 

WP(C)

-

145/2

022 

P.K.LEN

KA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-) 

2 

4775

/202

2 

14.02.

2022 

WP(C)

-

2469/

2021 

K.MANDA

L 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-09 
  

(S

ea

t 

No

-) 

3 

4776

/202

2 

14.02.

2022 

WP(C)

-

37700

/2021 

S.DAS 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-) 

4 

4777

/202

2 

14.02.

2022 

WP(C)

-

37700

/2021 

P.R. 

PARIDA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-) 

5 

4778

/202

2 

14.02.

2022 

WP(C)

-

2787/

2022 

P.R.SWA

IN 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

3) 

6 

4779

/202

2 

14.02.

2022 

WP(C)

-

3710/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 



7 

4780

/202

2 

14.02.

2022 

WP(C)

-

4098/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 

8 

4781

/202

2 

14.02.

2022 

WP(C)

-

2787/

2022 

P.K.SWA

IN 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

3) 

9 

4782

/202

2 

14.02.

2022 

WP(C)

-

4096/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 

1

0 

4783

/202

2 

14.02.

2022 

WP(C)

-

4095/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 

1

1 

4784

/202

2 

14.02.

2022 

WP(C)

-

2692/

2022 

C.R.DAS 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 

1

2 

4785

/202

2 

14.02.

2022 

WP(C)

-

39124

/2021 

P.L. 

MISHRA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-02-07 
  

(S

ea

t 

No

-

10

3) 

1

3 

4786

/202

2 

14.02.

2022 

WP(C)

-

3719/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

10

3) 

1

4 

4787

/202

2 

14.02.

2022 

WP(C)

-

3717/

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-02-10 
  

(S

ea

t 



2022 1 No

-

10

3) 

1

5 

4788

/202

2 

14.02.

2022 

WP(C)

-

3937/

2022 

S.BARIK 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-10 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

6) 

1

6 

4789

/202

2 

14.02.

2022 

WP(C)

-

3714/

2022 

K. C. 

MAJHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

11

6) 

1

7 

4790

/202

2 

14.02.

2022 

ABLAP

L-

1043/

2020 

RAHUL 

SETHI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

11

6) 

1

8 

4791

/202

2 

14.02.

2022 

BLAPL

-

9162/

2021 

A. 

KALASH 

C.O

. 

COUR

T 

NO. 

12 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

11

6) 

1

9 

4792

/202

2 

14.02.

2022 

CONTC

-

237/2

020 

SUVENDU 

BARIK 

C.O

. 

COUR

T 

NO. 

19 

Order Dtd. 2022-02-10 
 

CONT

EMPT 

(S

ea

t 

No

-

1) 

2

0 

4793

/202

2 

14.02.

2022 

WP(C)

-

2783/

2022 

J.K.MIS

HRA (2) 

C.O

. 

COUR

T 

NO. 

19 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

1 

4794

/202

2 

14.02.

2022 

WP(C)

-

41876

/2021 

DEBENDR

A 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

2 

4795

/202

14.02.

2022 

WP(C)

-
H.K.DAS 

C.O

. 

COUR

T 
Order Dtd. 2022-02-10 

  

(S

ea



2 2099/

2021 

NO. 

2 

OLD 

t 

No

-

1) 

2

3 

4796

/202

2 

14.02.

2022 

BLAPL

-

613/2

022 

RAHUL 

SETHI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-02 
  

(S

ea

t 

No

-

1) 

2

4 

4797

/202

2 

14.02.

2022 

WP(C)

-

3731/

2022 

J.K.MIS

HRA (2) 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

5 

4798

/202

2 

14.02.

2022 

BLAPL

-

7004/

2021 

BALARAM 

SINGH 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

6 

4799

/202

2 

14.02.

2022 

WP(C)

-

3237/

2022 

S.DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

7 

4800

/202

2 

14.02.

2022 

WP(C)

-

3240/

2022 

SUMANTA 

DAS 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

8 

4801

/202

2 

14.02.

2022 

WP(C)

-

3077/

2022 

K.S.DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

2

9 

4802

/202

2 

14.02.

2022 

BLAPL

-

6982/

2021 

JAGANNA

TH 

KAMILA 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3

0 

4803

/202

2 

14.02.

2022 

WP(C)

-

4194/

2022 

SUSHANT

A KUMAR 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3 4804 14.02. BLAPL PABITRA C.O COUR Order Dtd. 2022-02-10 
  

(S



1 /202

2 

2022 -

6133/

2021 

KUMAR 

MOHANTY 

. T 

NO. 

25 

ea

t 

No

-

1) 

3

2 

4805

/202

2 

14.02.

2022 

WPC(O

A)-

843/2

011 

PRASANJ

IT 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3

3 

4806

/202

2 

14.02.

2022 

WP(C)

-

3513/

2022 

P.N.NAY

AK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3

4 

4807

/202

2 

14.02.

2022 

WPC(O

AC)-

3827/

2014 

D. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3

5 

4808

/202

2 

14.02.

2022 

WP(C)

-

3845/

2022 

TUSHAR 

KANTA 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

1) 

3

6 

4809

/202

2 

14.02.

2022 

WP(C)

-

18445

/2020 

GANESH 

CHANDRA 

JENA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-10 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

3

7 

4810

/202

2 

14.02.

2022 

WP(C)

-

3844/

2022 

TUSHAR 

KANTA 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

3

8 

4811

/202

2 

14.02.

2022 

WP(C)

-

38158

/2021 

H. K. 

PANDA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

3

9 

4812

/202

2 

14.02.

2022 

WP(C)

-

3268/

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-02-10 
  

(S

ea

t 



2022 9 No

-

33

) 

4

0 

4813

/202

2 

14.02.

2022 

WP(C)

-

1277/

2022 

J.K.MIS

HRA 2 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

1 

4814

/202

2 

14.02.

2022 

WP(C)

-

2779/

2022 

J.K.MIS

HRA (2) 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

2 

4815

/202

2 

14.02.

2022 

WP(C)

-

3267/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

3 

4816

/202

2 

14.02.

2022 

WP(C)

-

3266/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

4 

4817

/202

2 

14.02.

2022 

WP(C)

-

3265/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

5 

4818

/202

2 

14.02.

2022 

WP(C)

-

3264/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

6 

4819

/202

2 

14.02.

2022 

WP(C)

-

3263/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 



4

7 

4820

/202

2 

14.02.

2022 

WP(C)

-

3262/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

8 

4821

/202

2 

14.02.

2022 

WP(C)

-

3261/

2022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

4

9 

4822

/202

2 

14.02.

2022 

WP(C)

-

709/2

022 

D.K.MOH

ANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

5

0 

4823

/202

2 

14.02.

2022 

WP(C)

-

2921/

2022 

J.K.MIS

HRA 2 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

5

1 

4824

/202

2 

14.02.

2022 

WP(C)

-

2322/

2022 

J.K.MIS

HRA 2 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

5

2 

4825

/202

2 

14.02.

2022 

WP(C)

-

3441/

2022 

SUMANTA 

DAS 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

33

) 

5

3 

4826

/202

2 

14.02.

2022 

WP(C)

-

3696/

2022 

L.D. 

SAHU 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

33

) 

5

4 

4827

/202

2 

14.02.

2022 

WP(C)

-

4316/

2022 

M.NAYAK 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-02-11 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No



OLD -

14

) 

5

5 

4828

/202

2 

14.02.

2022 

WP(C)

-

4039/

2022 

SUDARSA

N 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

14

) 

5

6 

4829

/202

2 

14.02.

2022 

WP(C)

-

3698/

2022 

S.DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-02-10 
  

(S

ea

t 

No

-

14

) 

5

7 

4830

/202

2 

14.02.

2022 

WP(C)

-

1315/

2022 

S.K.BEH

ERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-10 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

5) 

5

8 

4831

/202

2 

14.02.

2022 

BLAPL

-

6913/

2021 

S.SAMAL 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

5) 

5

9 

4832

/202

2 

14.02.

2022 

WP(C)

-

2261/

2022 

P.K.MIS

HRA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

5) 

6

0 

4833

/202

2 

14.02.

2022 

WP(C)

-

2923/

2022 

L.BHOI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-11 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

23

) 

6

1 

4834

/202

2 

14.02.

2022 

WP(C)

-

24399

/2014 

S.K.RAT

H 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

2 

4835

/202

2 

14.02.

2022 

WP(C)

-

24399

/2014 

R.K.MOH

ABHOI 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No



-

23

) 

6

3 

4836

/202

2 

14.02.

2022 

WP(C)

-

24399

/2014 

R.K.MOH

ABHOI 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

4 

4837

/202

2 

14.02.

2022 

WP(C)

-

15146

/2020 

M.R.SAH

OO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

5 

4838

/202

2 

14.02.

2022 

CONTC

-

1092/

2022 

M/S.HEM

ANTA 

KU.ROUT

, 

B.S.DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

6 

4839

/202

2 

14.02.

2022 

CONTC

-

1089/

2022 

MR.KRUS

HNA 

CHANDRA 

RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

7 

4840

/202

2 

14.02.

2022 

CONTC

-

1088/

2022 

MR.KRUS

HNA 

CHANDRA 

RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

23

) 

6

8 

4841

/202

2 

14.02.

2022 

CONTC

-

1087/
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KALASH 

GEN

ERA

L 
 

Order Dtd. 2021-12-14 
  

(S

ea

t 

No

-

1) 

4

8

1 

5255

/202

2 

14.02.

2022 

WP(C)

-

7992/

2007 

J P KAR 

GEN

ERA

L 
 

Order Dtd. 2007-06-29 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

4

8

2 

5256

/202

2 

14.02.

2022 

WP(C)

-

1085/

2021 

K SAHOO 

GEN

ERA

L 
 

Order Dtd. 2021-04-19 
  

(S

ea

t 

No

-

48

) 

4

8

3 

5257

/202

2 

14.02.

2022 

CRLMC

-

2615/

2019 

R K 

SAHU 

GEN

ERA

L 
 

Order Dtd. 2022-01-07 
  

(S

ea

t 

No

-

48

) 

4

8

4 

5258

/202

2 

14.02.

2022 

SA-

247/2

000 

P K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 2019-09-25 
  

(S

ea

t 

No

-

48

) 

4

8

5 

5259

/202

2 

14.02.

2022 

RVWPE

T-

131/2

015 

P K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 2015-12-04 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

4

8

6 

5260

/202

2 

14.02.

2022 

RVWPE

T-

130/2

P K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 2015-12-04 
 

CIVI

L 

REVI

(S

ea

t 
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-

1) 

4

8

7 

5261

/202

2 

14.02.

2022 

WP(C)

-

23475

/2019 

S CH 

SUNDARA 

GEN

ERA

L 
 

Order Dtd. 2019-11-28 
  

(S

ea

t 

No

-

1) 

4

8

8 

5262

/202

2 

14.02.

2022 

WP(C)

-

35115

/2021 

P P RAO 

GEN

ERA

L 
 

Order Dtd. 2021-12-07 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

4

8

9 

5263

/202

2 

14.02.

2022 

BLAPL

-

7068/

2021 

SANJIB 

KUMAR 

BHANJAD

EO 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

11

) 

4

9

0 

5264

/202

2 

14.02.

2022 

WP(C)

-

35117

/2021 

P.P.RAO 

GEN

ERA

L 
 

Order Dtd. 2021-12-07 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

4

9

1 

5265

/202

2 

14.02.

2022 

WP(C)

-

3523/

2006 

A.DAS 

GEN

ERA

L 
 

Order Dtd. 2017-10-18 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

4

9

2 

5266

/202

2 

14.02.

2022 

WP(C)

-

18697

/2015 

B.MOHAP

ATRA 

GEN

ERA

L 
 

Order Dtd. 2016-09-

14Judgement Dtd. 

2016-09-14,Decree, 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

4

9

3 

5267

/202

2 

14.02.

2022 

RSA-

590/2

005 

P.C.MOH

ANTY 

GEN

ERA

L 
 

Lower Court Record 

C.C.O

F 

TRIAL 

COURT 

JUDGM

ENT 

T.S.6

1/200

1 

 

(S

ea

t 

No

-
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) 

4 5268 14.02. RSA- L.ACHAR GEN
 

Lower Court Record JUDGM SECO (S



9

4 

/202

2 

2022 364/2

009 

I ERA

L 

ENT & 

DECRE

E 

ND 

APPE

AL 

ea

t 

No

-

3) 

4

9

5 

5269

/202

2 

14.02.

2022 

SA-

162/1

998 

SUNDARA 

GEN

ERA

L 
 

Order Dtd. 1999-09-15 
10.21

999 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

2) 

4

9

6 

5270

/202

2 

14.02.

2022 

WP(C)

-

23001

/2012 

SUNDARA 

GEN

ERA

L 
 

Order Dtd. 2012-12-10 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

4

9

7 

5271

/202

2 

14.02.

2022 

CRLA-

13/20

18 

ASHOK 

KUMAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-14 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

4

9

8 

5272

/202

2 

14.02.

2022 

WP(C)

-

14610

/2007 

L 

ACHARIY

A 

GEN

ERA

L 
 

PetitionAnnexure, 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

4

9

9 

5273

/202

2 

14.02.

2022 

CRLMC

-

711/2

021 

M DAS 

GEN

ERA

L 
 

Order Dtd. 2021-12-12 
 

CRMI

NAL 

MISC

-2 

(S

ea

t 

No

-

15

) 

5

0

0 

5274

/202

2 

14.02.

2022 

BLAPL

-

6364/

2021 

M DAS 

GEN

ERA

L 
 

Order Dtd. 2022-01-24 
  

(S

ea

t 

No

-

15

) 

5

0

1 

5275

/202

2 

14.02.

2022 

BLAPL

-

9001/

2021 

RAM 

NARESH 

RAY 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

15

) 

5

0

5276

/202

14.02.

2022 

BLAPL

-

P. K. 

BEHERA 

C.O

. 
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T 
Order Dtd. 2022-02-11 

  

(S

ea
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2021 

NO. 

6 

t 
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-
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) 

5

0

3 

5277

/202

2 

14.02.

2022 

MACA-

1143/

2015 

M.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

15

) 

5

0

4 

5278

/202

2 

14.02.

2022 

WP(C)

-

4008/

2022 

MOHAN 

BEHERA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-14 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

7) 

5

0

5 
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/202

2 

14.02.

2022 

WP(C)

-
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2022 

A. DAS 
C.O

. 

COUR

T 

NO. 

3  
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WRIT 

BRAN

CH 
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ISIO
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H) 

(S

ea

t 

No

-

11

7) 
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